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No. 2127] NEW DELHI, TUESDAY, MAY 5, 2026/VAISAKHA 15, 1948
qEF TREgH i ST A
7% faedt, 5 9E, 2026

F.IMT. 2214(37).— FrIT TR A, TP TR A7, 1956 (1956 F7 48) (& zod o+
TETT 36 AT g7 12T 2) FiT 9 3% it ST (1) F e STET 67 T A AR F GEF
TTEE Sl¥ TSTHR AT T ATI=AT §edT .30, 5670(E) arir@ 08/12/2025, ST AT & TS,
SHTETIOT, 90T I, @ve 3, ITET (i) & TR 0T T2 =fF, FIRT o1 1057 o AHLAT orel § TP TSTHR
T=aT NH 351K % .51, 0.00 & 1#.#1.14.268 T & q@Ue (STHT T HAT S0eT) T HHT07 (FTST el /
3/ AT AT I QNS KT a1 AT ) ATLEA, A 3T TATAA 6 (0 37 ATTLAAT | I G ATTAT
# fafafde i 1 ot F3 % oroe swerr ¥ oo #i o ;

ST ITh ATEEAAT T TIE Ih ATTHAAT il T 3F %l ITLTT (3) & e ariag "21/12/2025 Fr
“of Tve TSI, 21/12/2025 i “fe=r Fehter” " § SeRtfora foha = o ;

STerfeh FEAH TTTETT 1 &7 3T % dgd aTa< AT 918 g% &, o 9 fo=me 3 m & i saer

3T = T Rae fBFar T=m;

3125 GI/2026 (1)
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S FerH ITTARTE 7 3 SATATHaw T &Ter 39 i STLTT (1) F ATEL H, Feg 1T TERTE FT AIAT
IR

A AT, Feald TLHIT, TETH TR T I OIS TTH &7 ST T AT I ATAaH 6T g7 39
T ITETT (1) BTN T&T ATRAT T TANT FLd g, Tg FTIUIT FIdT g 1o S<h AT § A2 IH F1 (@<
ST o o0 7S FohaT ST =R T

AT AT, el T TLHIL, Ih AT il T 3 T ITLTT (2) % ATHALI H Tg TTTOIT Fedl g o
TH ATAGAAT o TSI § THTAA T, I AqqAT | AT i ot fAeeat & 4= grae areafeas s 8
Feal T geae § [Afgd gr Srust |

LA
ST T & St forer § NH 351K & 3. 5T, 0.00 7 f.¥1.14.268 T % q@UE (STET T ST Hherd)

I S1Sie it ST ATetT ST digd AT =41 Wed fFawm

TS T AT & St T 919 ST
wAd | aqew | g Er || qm A || Ty Raag safReat #r T
T || =11 || TR TR || SR
(FFAT
)
1 2 3 4 5 6

ATTh T ATH: ST

ITTe T ATH: FTATIX

1 175 fimr|fsfy B 0.0021|[=ZwTE TfFaaTs Fraeh, affera awmsrs 39T
175/1P4

2 175 = ||ty |7 0.024|[HTa=A=T TITEwTE TISTTE, ATEET TESdTs TTRTHTE,
LEEENIEREEIRISGICEIR]
175/2

3 179 fimr|fsft |[F 0.0067|[FTSITT SreftorTe: fersiars
1791

4 179 o= ||fAstT F 0.0115|[BRTAHTE HIAATE TISMAT, ATTATS FLTATS TSI AT
179/2

5 244 fow||[fAstT F 0.0203|[Tasftare sfrsfiars ararofy, fErerer wastiars amamft
244/P1

6 245 fim|fsft | 0.5231|[F17E TS TEHTHTE, FRE ATHET AGHATE,
IS HTHRLE TEHAATE, AITATE TIHTE qI7E,
TLITATS TIIEHATS AR, S IS AILE, Th1ad
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HILT T TSIA . AHTYTL

TS, THIATIT TIIETE dI7E, ST TISHTS aIeE
245/2

245 o+

El

0.0523

IS AgaT ALHATS
245/1

254 o+

El

0.1903

TIHAEATE ACATATE AT, AGATE ToATHTS
ST, EHENTS doasHTs SEdar
254

255 fAae

E/

0.2666

TTOf T TS AsiaTs
255P1/P1

10

259 o+

E/

0.0739

EIEREEIRIERICIL IR ESICERCEIR ISR IC I
259P2

11

277 o=

0.4404

T ZRATE AT, AT gATS ITa AT,
FetaeaTE gRTs aradaT, AaredTs gfears e
277P1

12

278 fa+

0.2064

278/1P3

13

281 o=

0.1672

ff v T
281

14

283 o+

0.1164

e FETSIaTE ATTATE, JIE Jgad ATATATS il
e, e Seliad ATATHTE, TS ATATHATS, ATITHTE,
TS TIATTTE, ATATTE, T TS TATE ATATATE
283

15

284 o=

0.1115

ATTAT TS THATS ATAS TS
284

16

285 o+

0.1028

FTILAT FTLATE GISTATS
285

17

290 fo+

0.0727

TS TSI TS, FTAT
290/2

18

290 fo+

0.1287

FTAUT GISTHATS ATHITHATS
290/3

19

325 o

I B B I D

0.6779

REEIRIEGER IECICIC L E)
325/4P2
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20 ||327 fa= O 0.7669|[FTeNaT ATATE ATa AT
327/1
21 ||369 fam F 0.7063||[Fremeam TRHTS AT, By Ts TR
ATTET, TLAHTS TRITATE AT AT
369/1P3
22 |l370 famr O 0.6135|[ZLATATE FHITATE AT 14T
370
23 ||371 fa= O 0.0492|[HTerT stRerTs Sfromrars
371P1
24 |425 fr F 0.0398| [T TN, TAETATE THONHATE, SATTHATE
THUMRATS, ACULTATS heTedTe STaeare snefiagd
TReTTTATS STIEATA, T[T STAATATS STAEaTe
425/1
25  |lazs e o 0.0376|[TT<E FharATE faTsiiaTe
425/6P1
26 425 fae o 0.4324|[F7E greraTs fawsire
425/6P2
27 427 fe o 0.3975|[TATATE AGATE HTTTAT
427P1/P2
28 ||428 farer o 0.0585||ATATE TReTTaw TS JIIT
428/1/P1
29  |l428 farer o 0.0598||FTATE TReTTawTE HIIT
428/2/P1
30 ||428 famr o 0.0531|[FTTTers TS TReTaaaTs aTeT
428/1/P2
31 ||428 famr o 0.0536|[TTITETE ToR el aTE AT
428/2/P2
32 |429/1 o 0.157|[RTTHT STaea SRhraTs 6 frear, I yaefiars
o TRISHTTS, T SHELTSTHTE TRSTS, STHT 9ehTs
TRISHTTS, SETHT AT INTSITTS
429
33 430 fe F 0.1337|[TTEaT gETATE ZES
430
Total(|6.7537

[T, 7. GJ/LA/351K/24/2024-25/3D ]
g e, Faw
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 5th May, 2026

S.0. 2214(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 5670(E) Dated:08/12/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3D of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule
annexed to the said notification building (Widening/ two/ four lanning with paved shoulder) Maintenance, management
and operation of NH 351K in the stretch of land from Km.0.00 to Km.14.268 (Bagasara to Una Section) in the
district of AMRELI in the state of GUJARAT

And whereas the substance of the said notification has been published in "Divya Prakash" dated 21.12.2025
"The Sunday Express" dated 21.12.2025 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled the same
appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief Description of the land to be acquired, with or without structure, falling within the Km.0.00 to Km.14.268
(Bagasara to Una Section) on the National Highway No.NH 351-K in the state of GUJARAT

State: GUJARAT ||District: AMRELI
SI. || Survey/Plot || Type of Land Nature of Area|| Name of Land Owner/Interested Person
No. Number Land (in
Hectares)
Lol 2 I 3 [ | 6 |

|Taluk: Bagasara |

|Village: Hamapur |

1 175 Min Private Agriculture 0.0021||Chandubhai Govindbhai Savaliya,
Dharmisthaben Devrajbhai Desai
175/1P4

2 175 Min Private Agriculture 0.024{|Savaliya Popatbhai Rajabhai, Savaliya
Ravjibhai Rajabhai, Mansukhbhai Gagjibhai
Savaliya

175/2

3 179 Min Private Agriculture 0.0067||Sojitra Pravinbhai Bhimjibhai
179/1

4 179 Min Private Agriculture 0.0115{|Chhaganbhai Keshavbhai Sojitra, Chaturbhai
Keshavbhai Sojitra
179/2

5 244 Min Private Agriculture 0.0203|[Ravjibhai Bhimjibhai Thavani, Vishal
Ravjibhai Thavani
244/P1

6 245 Min Private Agriculture 0.5231||Borad Bhagvanbhai Lakhmanbhai, Borad
Labhuben Lakhmanbhai, Borad Savitaben
Lakhmanbhai, Borad Champaben
Lakhmanbhai, Borad Sakarben Lakhmanbhai,
Maganbhai Popatbhai Borad, Pareshbhai
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Popatbhai Borad, Jivuben Popatbhai Borad,
Muktaben Popatbhai Borad, Nabuben
Popatbhai Borad, Manguben Popatbhai
Borad, Rasilaben Popatbhai Borad, Dayaben
Popatbhai Borad

245/2

245 Min

Private

Agriculture

0.0523

Borad Nanduben Madhubhai
245/1

254 Min

Private

Agriculture

0.1903

Govindbhai Vallabhbhai Dobariya,
Chandubhai Vallabhbhai Dobariya,
Harsukhbhai Vallabhbhai Dobariya
254

255 Min

Private

Agriculture

0.2666

Rangani Mansukhbhai Dhanjibhai
255P1/P1

10

259 Min

Private

Agriculture

0.0739

Vishal Ravjibhai Thavani, Hinaben Ravjibhai
Thavani
259P2

11

277 Min

Private

Agriculture

0.4404

Nanduben Haribhai Babariya, Shardaben
Haribhai Babariya, Mansukhbhai Haribhai
Babariya, Kanchanben Haribhai Babariya,
Arvindbhai Haribhai Babariya, Vinodbhai
Haribhai Babariya

277P1

12

278 Min

Private

Agriculture

0.2064

Kantibhai Dhanjibhai Chhodvadiya,
Bhikhabhai Dhanjibhai Chhodvadiya,
Bharatbhai Dhanjibhai Chhodvadiya
278/1P3

13

281 Min

Government

‘Waste Land

0.1672

Shri Sarkar Dhari
281

14

283 Min

Private

Agriculture

0.1164

Borad Virjibhai Nathabhai, Borad Nanduben
Wd/o Nathabhai, Borad Unjiben Nathabhai,
Borad Ambabhai Nathabhai, Borad
Bhagvanbhai Nathabhai, Borad Premjibhai
Nathabhai

283

15

284 Min

Private

Agriculture

0.1115

Babariya Ravjibhai Nanjibhai
284

16

285 Min

Private

Agriculture

0.1028

Babariya Kalubhai Khodabhai
285

17

290 Min

Private

Agriculture

0.0727

Raghavbhai Ravjibhai Kalena
290/2

18

290 Min

Private

Agriculture

0.1287

Kalena Khodabhai Lakhmanbhai
290/3

19

325 Min

Private

Agriculture

0.6779

Radadiya Rasikbhai Bavabhai
325/4P2

20

327 Min

Private

Agriculture

0.7669

Liliben Manubhai Babariya
327/1

21

369 Min

Private

Agriculture

0.7063

Vilashben Goganbhai Babariya, Hirenbhai
Goganbhai Babariya, Niravbhai Goganbhai
Babariya

369/1P3

22

370 Min

Private

Agriculture

0.6135

Hareshbhai Kalubhai Babariya
370

23

371 Min

Private

Agriculture

0.0492

Mungalpara Anilbhai Jinabhai
371P1




[T &% 3(ii)]

ATLT T TSI ; STHTETIOT 7

24

425 Min

Private

Agriculture

0.0398||[Bhanulal Ramniklal, Manharbhai
Ramnikbhai, Ashokbhai Ramnikbhai,
Alpeshbhai Kishorbhai Jayswal,
Ashishkumar Kishorbhai Jayswal, Rajubhai
Jayantibhai Jayswal

425/1

25

425 Min

Private

Agriculture

0.0376||Borad Mukeshbhai Virjibhai
425/6P1

26

425 Min

Private

Agriculture

0.4324|(Borad Hareshbhai Virjibhai
425/6P2

27

427 Min

Private

Agriculture

0.3975|[Nayanbhai Chandubhai Kanpariya
427P1/P2

28

428 Min

Private

Agriculture

0.0585||Vinubhai Parshottambhai Sapara
428/1/P1

29

428 Min

Private

Agriculture

0.0598|[Vinubhai Parshottambhai Sapara
428/2/P1

30

428 Min

Private

Agriculture

0.0531||Gopalbhai Parshottambhai Sapara
428/1/P2

31

428 Min

Private

Agriculture

0.0536||Gopalbhai Parshottambhai Sapara
428/2/P2

32

429/1 Min

Private

Agriculture

0.157||Degama Sakarben Wd/o Gagjibhai,Degama
Devshibhai Gagjibhai, Degama Jivrajbhai
Gagjibhai, Degama Batukbhai Gagjibhai,
Degama Laduben Gagjibhai

429

33

430 Min

Private

Agriculture

0.1337|[Parvatiben Dhudabhai Harijan
430

Total“

6.7537)| |

[F. No. GJ/LA/351K/24/2024-25/3D]
SHAIKH AMINKHAN, Director
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